CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR SENCH,.

CIGCEIT SITTING AT GWALICR

Original Application_No, 647 of 2003

Guwalior, this the 28th day of Uctober, 2003

Hon'ble Shri Shanker Raj Judicial fember

Uy
Hon'ble Shri Sarveshwar Jha, Administrative Member

Vijay Ram Parihar,

S/o. Late Sh, Ram Eharose Parihar,

Aged 46 yrs., Occupation : Service

(Group-D0, R/o, Sainik Colony, Pinto

Park, Morar, Distt, Gualior. oee Applicant

(By Advocate - Shri J.P. Kushwaha)

Versus

1. The Commissioner,
Kendriya Vidhyalaya Sangthan,
Saheed Jeet Singh Marg,
New Delhi,

2. The Asst, Commissioner,
Rendriya Vidhyalaya Sangthan,
Near Floor Mill, Bhopal,

3. The I'ripcipal,
Kendriya Vidhyalaya Sangthan,

Karera, ere Respondents

0 RDER {(Oral)

8y Shanker Raju, Judicial Member -

The applicant is agorisved by the stagﬁation on the post
of Group=D since 21.10.1980 i.e. approximately after expiry
of 23 years, whereas the respondents have promoted juniors
to the applicant vide order dated 04.07.200%3 and also
accorded them A.C.P. benefit vide order dated 21.02,2003,

but yet the case of the applicant has not been considered.

2, The grievance of the applicant has been put to the
respondents through a legal notice served on them on

16.07.2003, but no reply has been received.

Je Ends of justice would be met if the respondents are
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directed to dispose of the representation of the applicant
by a detailed and speaking order and communicate to the
agplicant as to how the applicant has been super-seded in
the matter of promotion in respect of his juniors within two

months from the date of receipt of conv of this order.

4. Accordingly, the Original Application stands disposed of.
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